
.(t
NATIONAL COMPAI.IY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

CORAM Present:

T.C.P No. 832lIMAH) l2ot7

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
HE NATIONAL COMPA}IY I,AW TRIBUNAL ON 07.12.2017

NAME oF THE PARIIES: Rajendm Bhalla Sole Prop. Ofsteel Enteryrise

Essar Proj€cts (lndia) Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016.

S. No. NAME DESIGNATION SIGNATURE

ORDER

TCP No. 832fl &BP/NCLT/MB/MAtV2017

None present.

ln the interest of iustice, list this matter on 04.01.2018

sdr
V- NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR
Member (.ludicial)

Scl/-


